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SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

A No.3 in
Gvil Appeal No.430/2000

M'S. H NDUSTAN ZI NC LTD. Appel | ant (s)
VERSUS

COWNR. OF CENTRAL EXCl SE, JAI PUR Respondent (s)

( Wth Appln(s). for stay )
Wth Ofice Report )

Date : 27/01/2004 This Petition was called on for hearing today.

CORAM :

HON BLE MRS. JUSTI CE RUVA PAL

HON BLE MR JUSTI CE P. VENKATARAVA REDDI
For Appellant (s) M . A R Madhav Rao, Adv.

M. Al ok Yadav, Adv.
M. V. Bal achandr an, Adv.

For Respondent (s) M . Mukul Roht agi , ASG

M . Raji v Nanda, Adv.
M. B. Krishna Prasad, Adv.

UPON hearing counsel the Court nade the foll ow ng
ORDER

The stay is granted for the further paynment of interest.

(USHA BHARDVAJ) ( MADHU SAXENA)
P.S. TO REG STRAR COURT MASTER



